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bility in con:ultation with the financial
institutions ard the Finance Ministry in
the light of a resh assessment of resources
of the financial institutions. So far as the
proposals from the States were concerned,
1t was agreed that the financial institutions

would refer >roposals to the Planning
Commission ‘or guidance about their
priority.

III. Scrutiny and sanction of Plan pro-
Jjects.—One of 1he major reasons for delay
in the implenx ntation of the public sector
projects was the considerable time taken
in the pre-construction stage. Inadequacy
in preparation and advance planning of
projects often l=d to delays in their scrutiny
and sanction. [t was considered that tech-
nically manne. Planning Cells should be
set up in the Ministries to ensure the pre-
paration of rrojects in sufficient detail.
Also the officcrs of the Finance Ministry
should be asscciated at the time of pre-
paration of the feasibility reports and
detailed project reports so that the rele-
vant considerations were brought to the
notice of the project authorities right at
the time of the preparation of the feasi-
bility reports/[>.P.Rs. To look into the
problems of overall coordination and pro-
gressing in th: industrial sector, it was '
decided to improve the mechanism of Co- |
ordination. Srecial attention was to be
paid to the ircreasing of industrial pro-
duction, develo "ment of medium and small
industries, intcgration of small-scale in-
dustries with large-scale industries through
an arrangemen! by which the latter would
shed the manufacture of components and
ancillaries in favour of the former, and
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formulation of model schemes on an ex-
perimental basis for the development of
employment or.ented small-scale industries
in selected backward districts. Steps arc
being taken to concretise the programme
and procedures

IV. Measures to tackle the problem of
unemployment— Various measures and the
directions in v hich the problem of un-
employment ccuald be tackled were dis-
cussed. In thi- context the need for an
integrated District/State Plan was stressed.
It was agreed that a beginning should be
made by orgarising pilot programmes in
each district on an urgent basis, having
employment potential for a minimum speci-
fied number of people. In pursuance of
this decision steos are being taken to evolve
a suitable programme of action and to
put it into operation.

V. Procedure for reporting progress to

Prime Minister. —The procedure for report-
ng periodically to the Prime Minister on |
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crucial issues relating to the implementa-
tion of development plans was considered.

VI. Resources of States—The Planning
Commission reviewed the resources posi-
tion of the States and the efforts being
made by them to mobilise resources for the
Fourth Plan. The Commission are having
detailed discussions with the State Govern-
ments on the resources position of each
State in the context of the formulation of
the Annual Plan for 1971-72.

CONFERENCE OF THE STATE MINISTERS OF
IRRIGATION AND POWER

530. SHRI K. L. N. PRASAD : will
the Minister of IRRIGATION AND
POWER be pleased to state

(a) whether it is a fact that the Confer-
ence of the State Ministers of Irrigation
and Power was held on 20th September,
1970;

(b) if so, whether a Committee was set
up to inquire mto the causes of devastating
floods in the country and also to draw up
measures to prevent heavy loss of lives
thereby;

(c) if so, who are the members of the
Committee; and

(d) what were the other decisions taken
in the Conference ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF. SIDDHESHWAR PRA-
SAD) : (a) The Conference of the State
Ministers of Irrigation and Power was
held at Ootacamund on the 24th and 25th
September, 1970.

(b) Yes, Sir. :

(c) A statement giving the composition
of the Committee is attached.

(d) Another statement showing the sub-
jects discussed and the recommendations
made by the Conference 1s attached. [See
Appendix LXXIV, Annexure No. 37]

STATEMENT

The composition of the Committee is
given below :—

(1) Union Deputy Minister of Irriga-
tion and Power—Chairman.

Members

(2) Minister in charge of Flood Con-
trol, Assam.
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(3) Minister in charge of Flood Con-
trol, Bihar.

(4 Minister 1in charge of Flood Con-
trol, Uttar Pradesh.

(5) Minister in charge of Flood Con-
trol, Orissa.

(6) Minister in charge of Flood Con-
trol, Madhya Pradesh.

(7) Minister in charge of Flood Con-
trol, Gujarat,

(8) Minister in charge of Flood Con-
trol, Andhra Pradesh.

(9) Minister in charge of Flood Con-
trol, Maharashtra.

(10) Adviser
Bengal.

to Governor of West

(11) Director General, India Meteoro-
logical Department.

(12) Member (Floods), Central Water
& Power Commission—Member-
Secretary.

DOWNWARD TREND IN EXPORTS

531. SHRI M. V. BHADRAM : Will
the Mimster of FOREIGN TRADE be
pleased to state:

(a) whether it is a fact that India’s total
exports in April—July, 1970 is down by Rs.
23 crores;

(b) if so, the reasons of this downward
trend;

() whether Indian export gained its
market in August to October, 1970; and

(d) if so, what is the profit India had
gained during the above period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(Y(:H()SWDHARY RAM SEWAK) (@)

€8, oIf.

. (b) The information has been supplied
in Statement I attached to Rajya Sabha
Instarred Question No. 223 answered on
12-11-1970.

(© and (d) Figures of exports during
Sep_tember and October, 1970 are not yet
available. Exports in August, 1970 showed
some marginal improvement over those in
August, 1969.

[RAJYA SABHA ]
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+{INCREASE IN NATIONAL INCOME

532. SHRI J. P. YADAV : Will the
PRIME MINISTER be pleased to state:

(a) what is the extent of increase in
the national income during the first three
Five Year Plan periods and the position
of the States of Bihar, Orissa and Madhya
Pradesh in this regard;

(b) the amount of financial assistance
given by the Central Government to the
backward States during the last three years;
and

(c) whether it is a fact that the econo-
mic progress in the backward States is not
satisfactory 7
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I ] English translation.
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